HIGH COURT OF DELHI : NEW DELHI

Hon’ble the Acting Chief Justice and Judges of this Court have been pleased to make the

Nol2 /DHC/Gaz./G-1/V1L.E.2(a)/2017
Dated, the 1&*May, 2017 .

ORDER

following transfers/postings in the Delhi Higher Judicial Service with immediate effect :-
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West, Dwarka

Name of Officer From ~To District to Remarks.
which
L allocated
Sh. Manu Rai Sethi Spl. Judge ASJ-03, North- North- | Vice Sh. Kanwal Jeet
(NDPS), North, West, Rohini West Arora :
L Rohini
Sh. Praveen Kumar ASJ (Spl. FTQ), Spl. Judge North Vice Sh. Manu Rai
, South-West, (NDPS), North Sethi 2
Dwarka Rohini
Ms. Seema Maini Judge, Family ASJ-01, North, North Vice Sh. Gautam
Court, North, Rohini Manan
Rohini
Ms. Anju Bajaj Chandna Spl. Judge (PC ASJ (Spl. FTC), North- | Vice Sh. Vipin Kr. Rai
Act), CBI-06, North-West, West '
B L PHC Rohini
Sh. Rajneesh Kumar Spl. Judge (PC ASI (Electricity), North- Vice Sh. Sanjay Kumar
Gupta Act), CBI-02, North West, West Aggarwal
o Rohini Rohini
Ms. Kamini Lau ADIJ-02, Central, Spl. Judge, (PC Central | Vice Sh. Brijesh Kumar
N o THC Act) CBI-01, THC Garg
Ms. Sarita Birbal ASJ (Spl. FTC), Spl. Judge (PC Central | Vice Sh. Vinay Kumar
East, KKD Act), CBI-06, Khanna
o THC
Sh. Surinder Kumar Spl. Judge, (PC PO, Labour Court, East Vice Sh. Kovai
Sharma o Act) CBI-09, THC East, KKD Venugopal
Sh. Vinay Kumar Spl. Judge (PC PO, Labour Court, | . East Vice Sh. Rajeev Bansal
Khanna Act), CBI-06, East, KKD )
o THC
Ms. Pinki ADIJ-01, South- Judge, Family North Vice Ms. Seema Maini
West, Dwarka Court, North,
Rohini
Sh. Gurvinder Pal Singh ADJ-01, Central, ADIJ-01, South- South- Vice Sh. Lalit Kumar
_ ' THC East, Saket East
Nivedita Anil Sharma Special Judge ASJ-01, West, West Vice Sh. Pawan Kumar
(NDPS) North- THC Matto
o West, Rohini .
Sh. Kanwal Jeet Arora ASJ-03, North- ADJ-01, South South- Vice Ms. Pinki
o West, Rohini West, Dwarka West
Sh. Sanjay Kumar ASJ (Electricity), Spl. Judge (PC Central | Vice Sh. Sanjeev
Aggarwal North-West, Act), CBI-03, Aggarwal
Rohini THC .
Sh. Ashwani Kumar ADIJ-01, North- ASJ-01, East, East Vice Sh. Raghubir
Sarpal East, KKD KKD Singh
Sh. Sanjay Sharma-1 ASJ-01, North- ADJ- 02, East, East Vice Sh. Anurag Sain
East, KKD KKD .
Rajender Kumar Shastri PO, MACT-01, PO, Labour Court, East Vice Mr. S.S. Malhotra
o B North, Rohini Karkardooma
Sh. Pawan Kumar Jain Spl. Judge (PC PO, MACT-01, Central Vice Sh. Dinesh Bhatt
Act), CBI-01, Central, THC
- Rohini
Sh. Atul Kumar Garg ASJ-01, South ADIJ-01, North, North Vice Sh. Ajay Goel
West Dwarka Rohini
Sh. Prem Kumar Judge, Family ASJ-01, South- South~ | Vice Sh. Sunil
Barthwal Court, South- East, Saket East

Chaudhary
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Vice Sh. Pawan Kumar

| Sh. Dinesh Bhatt PO, MACT-01, Spl. Judge (PC North-
Central, THC Act), CBI-01, West Jain
Rohini
Sh. Arun Bhardwaj PO, MACT-01, Spl. Judge (PC New In the Court vacated by
South-East, Saket | Act), CBI- 5, PHC Delhi Sh. Reetesh Singhl
(Posted as JR(Ruies),
DHC
Sh. Pitamber Dutt Spl. Judge, (PC Judge, Family South- | Vice Sh. Prem Kumar
Act) CBI-02, THC Court, South- West Barthwal ,
West, Dwarka -
Sh. Sanjay Garg -1 Spl. ASI-01, South South- | Vice Sh. Atul Kumar
' Judge(NDPS), West Dwarka West Garg
South-West,
Dwarka :
Sh. Vijay Kumar Dahiya | ADIJ-07, Central, Spl. Judge (PC South- | Vice Ms. Anu Grover
THC Act), CBI-02, West Baliga
L Dwarka
| Sh. Sunil Rana ASJ (Electricity), Spl. Judge (PC New Vice Ms, Anju Bajaj
East KKD Act), CBI-06, Delhi Chandna
PHC
Sh. Pawan Kumar Matto ASI-01, West, Special Judge North- | Vice Ms. Nivedita Anil
THC (NDPS) North- West Sharma
West, Rohini
Ms. Barkha Gupta PO, MACT, ADIJ-06, Central, Central | Vice Sh, Naresh Kumar
North-West, THC Malhotra
Rohini & PO, :
Zonal Vending
o Committee(MCD)
Sh. Raj Kapoor ASJ-01, New ADIJ-02, Central, Central | Vice Ms. Kamini Lau
Delhi, PHC THC '
Sh. Rakesh Kumar ADJ -03, North- Spl. Judge, (PC Central | Vice Sh. Pitamber Dutt
Sharma West, Rohini Act) CBI-02, THC
Sh. Sanjeev Aggarwal Spl. Judge (PC Joint Registrar - Vice Sh. Ashutosh
Act), CBI-03, (Judl.), DHC Kumar
L THC (On deputation) |
Sh. Brijesh Kumar Garg Spl. Judge, (PC ADIJ-01, North- North- | Vice Sh. Ashwani
Act) CBI-01, THC East, KKD East Kumar Sarpal
Sh. M. K. Nagpal, Spl. Judge (PC PO, MACT, New New Vice Sh. Mohinder
Act), CBI-08, Dethi, PHC Delbi | Virat
i THC
Sh. Bhupesh Kumar Spl. Judge, (PC ADJ - 02, South- South- | Vice Sh. Ajay Pandey
Act) CBI-01, West Dwarka West :
o Saket
Sh. 8.S. Malhotra PO, Labour Court, | PO, MACT-01, North Vice Mr. Rajender
B Karkardooma North, Rohini Kumar Shastri
Ms. Anu Grover Baliga Spl. Judge (PC AS] (Spl. FTC), New Vice Sh. Devendra
Act), CBI-02, New Delhi, PHC Delhi Kumar Sharma
R Dwarka \
Ms. Preeti Agrawal ADJ-10, Central, ASJ- 01, North- North- Vice Mr. Vinod Yadav
 Gupta o THC West, Rohini West
Ms. Savita Rao ADJ-01, West, Spl. Judge, (PC South Vice Sh. Bhupesh
THC Act) CBI-01, Kumar i
i Saket
Sh. Anurag Sain ADI- 02, East, ASJ (Spl. FTC), East Vice Ms. Sarita Birbal
3 KKD East, KKD
Sh. Rajeev Bansal PO, Labour Court, PO, MACT-01, South- Vice Sh. Arun
K Fast, KKD South-East, Saket East Bhardwaj
Sh. Kovai Venugopal PO, Labour Court, | Spl. Judge, (PC Central | Vice Sh. Surinder
. East, KKD Act) CBI1-09, THC Kumar Sharma
Vinod Yadav ASJ-01, North- ADIJ-10, Central, Central ! Vice Ms. Preeti .
_ West, Rohini THC Agrawal Gupta
Sh. Sandeep Yadav ADIJ-03, South- Spl. Judge, (PC Central | Vice Sh. M. K. Nagpal
East Saket Act) CBI-08, THC




44 [ Sh. fij‘gy Goel ADIJ-01, North, Spl. Judge South- | Vice Sh. Sanjay Ggig -
Rohini {(NDPS), South- West 11
West, Dwarka
45 | Sh. Ashutosh Kumar Joint Registrar Spl. Judge (PC- North- | Vice Sh. Rajneesh
(Judl), DHC " Act), CBI-02, West Kumar Gupta
RE . (On deputation) Rohini
46 | Ms. Ruby Alka Gupta ASJ-02, North— ASJ-01, New New Vice Sh. Raj Kapoor
East, KKD Delhi, PHC Delhi i
47 | Sh. Ajay Pﬁndey ADJ-02, South- ASJ-04, New New Vice Sh. Amit Bansal
West, Dwarka Delhi, PHC Delhi
'48 | Sh. Amit Bansal ASJ-04, New PO, MACT, North- Vice Ms. Barkha Gupta
Delhi, PHC North-West, West
Rohini & PO,
Zonal Vending
. ) Committee(MCD) .
49 | Sh. Sunil Chaudhary ASJ-01, South- | ADJ-03,North— | North- | Vice Sh. Rakesh
] East, Saket West, Rohini West Kumar Sharma
S50 | Sh. Naresh"Kumar ADJ-06, Central, Spl. Judge, (PC New Vice Sh, Praveen Singh
_ Malhotra THC Act) CBI-02, PHC Dethi
51 | Sh. Vipin Kr. Rai ASJ (Spl. FTC), ADIJ - 03, East, East In the Court vacated by
North-West, KKD Ms. Nisha Sexana
Rohini (Posted as Incharge
Mediation Centre,
N KKD)
52 | Sh. Raghubir Singh ASJ-01, East, ASJ-02, North— North- | Vice Ms. Ruby Alka
I KKD East, KKD East Gupta '
53 | Sh. Gautam Manan ASJ-01, North, ASJ (Spl. FTC), South- | Vice Sh. Praveen
Rohini South-West, West Kumar
o Dwarka
54 | Sh. Praveen Singh Spl. Judge, (PC ASJ-01, North North- Vice Sh. Sanjay
- Act) CBI-02, PHC East, KKD East Sharma-1 :
55 | Sh. Devendra Kumar ASJ (Spl FTC), ASI (Electricity ), East Vice Sh. Sunil Rana
| Sharma New Delhi, PHC East KKD
56 | Sh. Mohinder Virat PO, MACT, New ADJ-03, South- South- | Vice Sh. Sandeep
o Delhi, PHC East Saket East Yadav
57 | Sh. Lalit Kumar ADIJ-01, South- ADJ-01, Central, Central Vice Sh. Gurvinder Pal
| East, Saket THC Singh
58 | Ms. Vandana Chauhan ADJ-15, Central, ADIJ-01, West, West Vice Ms. Savita Rao
' .+ THC (Court THC
abolished)
59 | Sh. Vijay Shanker ADI-06, South- ADJ-07, Central, Central | Vice Sh. Vijay Kumar
West, Dwarka THC Dahiya
i (Court abolished)
Notes :-

1.
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3,

Shalfdara, Karkardooma, presided over by Ms. Savitri.

4,

In modification of all the earlier orders of this Court on the subject, the Courts of ASJ-03 in all
the Districts shall deal with the cases of TADA/POTA/MCOCA of their respective jurisdictions. v

The concerned District & Sessions Judge shall withdraw all cases other than cases relating to
trial ol offences against children, violation of child rights, cases under the POCSO Act, criminal appeals
and criminal revisions from the courts of ASJ-01 in the respective District and assign the same to the
courts of competent jurisdiction at the same location. The District & Sessions Judge shall also ensure that
the Courts of ASJ-01 shall deal exclusively with cases relating to trial of offences against children,
violation of child rights and the cases under the POCSO Act.

The Court of ASI-03, Shahdara, Karkardooma shalf deal with the cases under the NDPS Act. The
District & Sessions Judge, Shahdara, Karkardooma shall withdraw the cases under the NDPS Act pending
in the Court of ASJ-1, presided over by Mr. Gurdeep Singh, and assign the same to the court of ASJ-3,

The District & Sessions Judge shall ensure equal distribution of cases in all the Courts. If any PC -
Act Court or the Court of ASJ-01 is not having sufficient number of cases, the District and Sessions Judge
shall assign Criminal Revisions and Criminal Appeals to the said Courts.




5. The court of ADJ-15, Central, THC hitherto presided over by Ms. Vandana Chauhan is abolished |
and the District & Sessions Judge (HQ), THC shall assign the cases of her court amongst other such
courts s0 as to ensure equal pendency.

14

6. The court of ADJ-6, South-West, Dwarka hitherto presided over by Mr. Vijay Shanker is
gbolished and the District & Sessions Judge, South-West, Dwarka shall assign the cases of his court
amongst other such courts so as to ensure equal pendency.

BY ORDER OF THE COURT

REGISTRAR GENERAL

2503~ 2 Yye ‘ ' NV
Endst.No. /DHC/Gaz./G-1/VI.E.2(a)/2017 Dated, the grl\fiay ,2017

Copy forwarded for information and necessary action to :-

l. The District & Sessions Judge (Headquarters), Tis Hazari Courts, Delhi.

2. The District & Sessions Judge, North-West, Rohini Courts Complex, New Delhi.
3. The District & Sessions Judge, South, Saket Courts Complex, New Delhi.

4. The District & Sessions Judge, South-West, Dwarka Courts Complex, New Delhi.
5. The District & Sessions Judge, West, Tis Hazari Courts, Delhi

6. The District & Sessions Judge, North, Rohini Courts Complex, New Delhi.

7. The District & Sessions Judge, South-East, Saket Courts Complex, New Delhi.

8. The District & Sessions Judge, East, Karkardooma Courts Complex, Delhi.

9. The District & Sessions Judge, New Delhi, Patiala House Courts, New Delhi.

10. The District & Sessions Judge, Shahdara, Karkardooma Courts Complex, Delhi.

I1. The District & Sessions Judge, North-East, Karkardooma Courts Complex, Delhi.

12. The Principal Judge, Family Courts (HQ), Dwarka Courts Complex, Dwarka, New Delhi. .

13. The Secretary, Ministry of Finance, Government of India, North Block, New Delhi.

14. The Member Secretary, Delhi Legal Services Authority, Patiala House, New Delhi.

15. The Director (Administration), Delhi Judicial Academy, Dwarka, New Delhi.

16. The Secretary (Law, Justice & Legislative Affairs), Govt. of NCT of Delhi, New Delhi.

17. The Principal Secretary (Home), Govt. of NCT of Delhi, New Delhi.

18. The Principal Secretary (Power), Govt. of NCT of Delhi, New Delhi.

19. The Secretary (Labour), Govt. of NCT of Delhi, Shamnath Marg, Delhi.

20. The Director of Prosecution, CBI, Block No.3, Tl Floor, CGO Complex, Lodhi Road, N.Delhi-3.

21. The Director, Directorate of Prosecution, Tis Hazari, Delhi. .

22. The Director General, Narcotics Control Bureau, West Block, | Wing-5, R.K.Puram, N. Delhi. -

23. The Commissioner of Police, Police Headquarters, New Delhi.

24. The Commissioner, North Delhi Municipal Corporation, Civic Centre, Minto Road, N.DIi.

25. The Commissioner, South Delhi Municipal Corporation, Civic Centre, Minto Road, N. DIi.

26. The Commissioner, East Delhi Municipal Corpn, Udyog Sadan, Patparganj [nd. Area, Delhi-92.

27. The Chairperson, New Delhi Municipal Committee, Palika Kendra, New Delhi,

28. The Secretary to Hon’ble the Acting Chief Justice and PS to all Hon’ble Judges, Delhi ngh

Court, for information of Hon’ble Judges.

29. The AR-cum-P.A. to Registrar General, Delhi High COUlt

30. All Registrars, Delhi High Court, New Delhi.

31. The Joint Registrar (Vigilance), Delhi High Court, New Delhi.

32. The Joint Registrar, Chief Justice Secretariat, Delhi High Court, New Delhi.

) he Pay & Accounts Officer, Tis Hazari, Delhi.
347)oint Registrar (Computers), DHC, with request to display this order on website of Delhi W
Lourt —_—— e

35. The Hony. Secretary, Delhi High Court Bar Association, Delhi High Court, New Delhi. %‘L

-
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36. The Hony. Secretary, Delhi Bar Association, Tis Hazari Courts, Delhi.

37. The Hony. Secretary, New Delhi Bar Association, Patiala House, New Delhi.
38. The Hony. Secretary, Shahdara Bar Association, Karkardooma Courts, Delhi.
39. The Hony. Secretary, Rohini Courts Bar Association, Rohini, New Delhi.

40. The Hony. Secretary, Dwarka Courts Bar Association, Dwarka, New Delhi.
41, The Hony. Secretary, Saket Courts Bar Association, Saket, New Delhi.

42, Personal file of the officers concerned.

43. Guard File.
JOINT REGISTRAR (GAZETTE-])




